NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 24.09.2025 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) HDFC Ltd Mr. N Ravishankar Ms. Hema Srinivasan
(Ins) No. 468/2025 Now known as HDFC For Caveator
For Stay Bank Ltd.
IA No. 1333/2025 Vs
To dispense with S Amarendran, RP
IA No. 1334/2025 Sabari Realtors Pvt Ltd
& Anr.
2. | Comp App (AT) (CH) HDFC Ltd Mr. N Ravishankar
(Ins) No. 469/2025 Now known as HDFC
To dispense with Bank Ltd
IA No. 1335/2025 Vs
For Stay S Amarendran, RP
IA No. 1336/2025 Sabari Realtors Pvt Ltd
& 2 Ors
3. | Comp App (AT) (CH) Usha K Jolly Charitable | Mr. S Rajasekar
(Ins) No. 470/2025 Trust
For Exemption Vs
IA No. 1337/2025 S Amarendran & S Ors.
For Stay
IA No. 1338/2025
4. | Comp App (AT) (CH) SEW LSY Highways Ltd | Ms. Kopal Sharraf
(Ins) No. 472/2025 Vs
For Condone Delay National Asset
IA No. 1340/2025 Reconstruction
For Exemption Company Limited
IA No. 1341/2025
5. | Comp App (AT) (CH) Thomas Pangaraj Mr. Bhagavath
(Ins) No. 473/2025 Vs Krishnan PMN
For Stay Sripriya Kumar
IA No. 1342/2025 RP, Perfect
For Condone Delay International
IA No. 1343/2025 Fabricators Pvt Ltd &
Anr
6. | Comp App (AT) (CH) Kokku Prabhu Venkata | Mr. P Elayarajkumar Mr. VVSN Raju
(Ins) No. 424/2025 Anjani Kumar For Caveator
For Stay Suspended Director,
IA No. 1207/2025 Ramakrishna Township
& Projects Pvt Ltd
Vs
SREI Equipment
Finance Ltd & Anr



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders
(Requests for adjournment in Item Nos. 7-8 will not be entertained)

(Ins) No. 210/2024
For Stay
IA No. 67/2025

Suspended Director of
Naolin Infrastructure
Pvt Ltd

Vs

Pankaj Bhattad& 2 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1
(Ins) No. 134/2023 Prasad, Suspended Prabhakar Ms. Elamathi- R2
For Directions Director of Ozone Ms. Revathi
IA No. 448/2023, 161, Projects Pvt Ltd Manivannan- R3
999 & 1134/2024 Vs
For Exemption Shapoorji Pallonji and
IA No. 450/2023 Company Pvt Ltd &
To Vacate Stay 3 Ors
IA No. 816/2025 WITH
8. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt. Ltd
9. | IA No. 1286/2025 Madala Srinivasu & Mr. T Ravichandran Mr. Yogesh Jagia- R1
(For Amendment) Anr.
in Vs
Comp App (AT) (CH) Veera Venkata
(Ins) No. 89/2023 Satyanarayana Rao
For Exemption Vadlamani & 2 Ors.
IA No. 318/2023 WITH
10. | Comp App (AT) (CH) Madala Srinivasu & Mr. T Ravichandran Mr. Vijay Narayan R2
(Ins) No. 90/2023 Anr. Mr. DVAS Ravi Prasad
For Exemption Vs R5 R9 R10 R15
IA No. 320/2023 Ind-Barath Thermal Mr. Yogesh Jagia-
Power Ltd & 17 Ors R4 R12 R13 R16
11. | IA No. 746/2025 Sumit Binani RP of Mr. Allwin Godwin Mr. Atul Jha
(To implead) & KSK Mahanadi Power
IA No. 1147/2025 Company Ltd.
(For Additional Docs) Vs
in Water Resources
Comp App (AT) (CH) Department, The
(Ins) No. 407/2024 Executive Engineer &
For Exemption Anr
IA No. 1110/2024
For Additional Docs
IA No. 1109/2024
12. | Comp App (AT) (CH) No. | Dr. Sunny Davis Ayyala | Mr. L Venkateshwar Mr. Y Suryanarayana
52/2025 Vs Rao For Caveator
For Stay Thrithva Healthcare Pvt Mr. Manoj Kumar
IA No. 590/2025 Ltd & 8 Ors. Koyalkar, PCS- R2
For Exemption
IA No. 591/2025
For Additional Docs.
IA No. 592 & 830/2025
13. | Comp App (AT) (CH) DN Pratap Chowdary, Mr. Yogesh Jagia Ms. Kopal Sharraf R2




For Admission (After Notice)

(Request for adjournment in Item No. 14 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14. | Comp App (AT) (CH) VVV Satyanarayana Mr. Yogesh Jagia Mr. Amir Bavani - R1
(Ins) No. 387/2022 Rao Khaitan Legal
For Stay Vs India Infrastructure Associates-R2 & R3
IA No. 921/2022 Finance Company Ltd
To Vacate Stay & 2 Ors.
IA No. 671/2024
15. | Comp App (AT) (CH) ICICI Bank Ltd Mr. V Adhivarahan Mr. B Dhanaraj
(Ins) No. 276/2025 Vs
For Stay Ramakrishnan
IA No. 780/2025 Sadasivan, Liquidator
of Coastal Energy Pvt
Ltd
16. | Comp App (AT) (CH) R Raghavendran Mr.AG Sathyanarayana | Mr. Pawan Jhabakh
(Ins) No. 350/2023 Liquidator of Nathella R4, R5
Sampath Jewellery Pvt
Ltd
Vs
Nathella Prapanna
Kumar, Suspended
Director of the
Corporate Debtor &
6 Ors.
WITH
17. | Comp App (AT) (CH) R Raghavendran Mr.AG Sathyanarayana
(Ins) No. 172/2024 Liquidator of Nathella
Sampath Jewellery Pvt
Ltd
Vs
The Joint Director,
Directorate of
Enforcement
18. | Comp App (AT) (CH) No. | Paul Joseph Mr. Ashok B Shenoy Mr. Avinash Krishnan
16/2024 Vs Ravi- R1
Union of India through Mr. Philip Mathew- R2
Serious Fraud
Investigation Org. &
Anr.
19. | Comp App (AT) (CH) No. | Dr. Madhukar G Angur | Ms. Ashima Mandla Ms. Vandana PL
71/2024 Vs R1 R3 R4 R5 R6
For Stay Abhay Govind Chebbi Mr. Cyril Prasad Pais
IA No. 1080/2024 & 21 Ors. R2 R13 R22
For Exemption Mr. Chandramouli
IA No. 1081/2024 Prabhakar- R10 R20
For Interim relief
IA No. 1082/2024
20. | Comp App (AT) (CH) Bhalakh Realtors Pvt Ms. Arva Merchant Mr. B Ramana Kumar

(Ins) No. 301/2024
For Direction

IA No. 796/2024
For Exemption

IA No. 797/2024
For Stay

IA No. 798/2024

Ltd & Anr.

Vs

N. Kumar, RP of
Sheltrex Developers Pvt
Ltd & Anr

R1
Mr. Kaushik N Sharma
R2




21.

Comp App (AT) (CH)
(Ins) No. 48/2025
For Stay

IA No. 180/2025

Religare Finvest Ltd.

Vs

N. Kumar, RP of
Sheltrex Developers Pvt
Ltd & 2 Ors.

Mr. Ashwin Shanbhag

Mr. B Ramana Kumar
R1

Mr. Varun Srinivasan

R2

Mr.Kaushik N Sharma
R3

22. | Comp App (AT) (CH) S Srinivasan, Personal Mr. V Arvind Rajagopal | Mr. B Dhanaraj -R2
(Ins) No. 348/2024 Guarantor & Promoter Mr. R Sugumaran- R3
For Stay Sri Venkatram
IA No. 953/2024 Spinners Pvt Ltd
Vs
Mahalingam Suresh
Kumar, Liquidator of
Sri Venkatram
Spinners Pvt Ltd &
4 Ors
23. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG Sathyanarayana

(Ins) No. 443/2024

To dispense with

IA No. 1214/2024

For Direction

IA No. 1213,1215/2024
& 396/2025

For Stay

IA No. 1216/2024

To Adv. Hg.

IA No. 395/2025

Ex Managing Director,

Shree Vaishnodevi Mills

Pvt Ltd

Vs

CA Mahalingam Suresh

Kumar Liquidator of

Shree Vaishno Devi

Mills Pvt Ltd & 2 Ors.
WITH

R1

24. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG Sathyanarayana
(Ins) No. 444/2024 Ex- Managing Director, R1
For Exemption Shree Vaishnodevi Mills
IA No. 1218/2024 Pvt Ltd
For Direction Vs
IA No. 1219/2024 CA Mahalingam Suresh
Kumar Liquidator of
Shree Vaishno Devi
Mills Pvt Ltd & Anr
25. | Comp App (AT) (CH) K. Sivalingam, RP of Mr. Y Suryanarayana Mr. Menon- R3
(Ins) No. 06/2025 NCS Sugars Ltd.
For Stay Vs
IA No. 26/2025 The Competent
For Exemption Authority cum Deputy
IA No. 28/2025 Collector, Mumbai & 7
For Additional docs Ors
IA No. 29/2025
26. | Comp App (AT) (CH) No. | Ranga Raju Kosuri & Ms. Madhavilatha Ms. S Kavitha Rani,
23/2025 Anr. Lokireddy PCS R1-R4
For Stay Vs Ms. Indraganti Madhu
IA No. 361/2025 Paradise Ventures Pvt Sarma- R6 R7 R10 R11
Ltd & 10 Ors
WITH
27. | Comp App (AT) (CH) No. | Krishna Reddy Mr. Abhishek J

40/2025

For Stay

IA No. 522/2025
For Exemption

IA No. 524 /2025
For Additional Docs.
IA No. 525/2025

Vs
Ranga Raju Kosuri &
11 Ors




28.

Comp App (AT) (CH) No.

35/2025
For Stay
IA No. 497/2025

Krishna Reddy

Vs

Ranga Raju Kosuri &
11 Ors.

Mr. Abhishek J

29. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 88/2025 Promoter & Suspended | Lokireddy R1
Managing Director, Mr. ML Ganesh- R2
Fenoplast Ltd. & Anr. Mr. NP Vijaykumar- R3
Vs
G Kalpana, RP of Feno
Plast Ltd. & 3 Ors.
WITH
30. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 90/2025 Promoter & Suspended | Lokireddy R1
For Exemption Managing Director, Mr. ML Ganesh- R2
IA No. 253/2025 Fenoplast Ltd. & Anr. Mr. NP Vijaykumar- R3
For Stay Vs
IA No. 254/2025 G Kalpana, RP of Feno
Plast Ltd. & 3 Ors.
WITH
31. | Comp App (AT) (CH) H Kishen, Erstwhile Ms. Madhavilatha Mr. Ravi Rajagopalan
(Ins) No. 114/2025 Promoter & Suspended | Lokireddy R1
For Stay Managing Director of Mr. ML Ganesh- R2
IA No. 320/2025 Fenoplast Ltd & Anr
Vs
G. Kalpana, RP of
Fenoplast Ltd & Anr
32. | Comp App (AT) (CH) Kerala Financial Mr. AC Venugopal Mr. Akhil Suresh- R1
(Ins) No. 140/2025 Corporation Mr. Liju V Stephen- R2
For Stay Vs
IA No. 378/2025 K Parameswaran Nair
RP of Samson and Sons
Builders and
Developers Pvt Ltd &
Anr.
33. | Comp App (AT) (CH) Sri Vemuri Chenchaiah | Mr. N Kumaraswamy Mr. Nakul Sachdeva
(Ins) No. 226/2025 Suspended Director of
For Stay SLS Power Corporation
IA No. 638/2025 Ltd.
Vs
Indian Renewable
Energy Development
Agency Ltd. & Anr.
34. | Comp App (AT) (CH) Paturu Murali Krishna | Mr. Siddharth Govind Mr. Y Suryanarayana
(Ins) No. 247/2025 Suspended Director of R2
For Exemption GVK Energy Ltd.
IA No. 697 & 698/2025 | Vs
IDBI Bank Ltd & Anr.
35. | Comp App (AT) (CH) Basheer Ahamad VK Ms. S Manjula Devi
(Ins) No. 286/2025 Vs
For Urgent Hearing The Federal Bank Ltd &
IA No. 799/2025 Anr
For Stay WITH
IA No. 800/2025
36. | Comp App (AT) (CH) Arun Kumar K Ms. S Manjula Devi

(Ins) No. 287/2025
For Urgent Hearing
IA No. 801/2025
For Stay

IA No. 802/2025

Vs
The Federal Bank Ltd &
Anr.




37. | Comp App (AT) (CH) Future Market Ms. Anusha Peri Mr. Polkampally Pavan
(Ins) No. 384/2025 Networks Ltd Kumar Rao
Vs For Caveator
Laila Hotels & Resorts
Pvt Ltd
38. | Comp App (AT) (CH) V N Ajit Kumar & 8 Ors | Mr. Bijoy P Pulipra
(Ins) No. 398/2025 Vs
Annie Abraham,
Liquidator, MR Realtors
Pvt Ltd & 5 Ors.
39. | Comp App (AT) (CH) Canara Bank Mr. ML Ganesh

(Ins) No. 404/2025
For Stay
IA No. 1166/2025

Vs

Nife Fire Systems Pvt
Ltd, Rep By its
liquidator, S Rajagopal

For Hearing

(Ins) No. 97/2022

Company

Vs

S P Y Agro Industries
Ltd.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
40. | TA (AT) No. 120/2021 S.R. Mohan & Anr. Mr. Kiran BS Mr. Ankur Mittal- R7
(Comp App (AT) No. Vs Mr. Nishanth Patil R11
350/2019) Duvalla Deekshitulu &
10 Ors
41. | Comp App (AT) (CH) Chalasani Mr. Anant Merathia Mr. Mahesh Chowdhary
No. 29/2021 Venkateswara Rao & R1
For Direction 2 Ors Mr. B Deepak
IA No. 331 & 579/2021 | Vs Narayanan- R2 R5
& 216/2022 United Telecom Limited Mr. Antony R Julian
For Stay & 11 Ors R6, R7 & R9
IA No. 332/2021 &
902/2022
Urgent Hearing
IA No. 203/2022
42. | Comp App (AT) (CH) Punjab National Bank Mr. Varun Srinivasan Mr. NP Vijaykumar R1
(Ins) No. 10/2022 & Anr.
For Stay Vs
IA No. 23/2022 Vijay Kumar Gunda,
Liquidator of Farmers
Pulse Pvt Ltd & Anr
43. | Comp App (AT) (CH) Alturas Trading Corp Mr. R Saravana Kumar | Mr. S Thirumavalavan
(Ins) No. 12/2022 Vs
VRMX Concrete India
Pvt Ltd
44, | Comp App (AT) (CH) V Nagarajan Mr. R Subramanian Shivakumar & Suresh
(Ins) No. 14/2022 Vs
For Injunction ICICI Bank Ltd
IA No. 30/2022 WITH
45. | Comp App (AT) (CH) V Nagarajan Mr. R Subramanian Shivakumar & Suresh
(Ins) No. 152/2023 Vs
For Stay ICICI Bank Ltd.
IA No. 502/2023
46. | Comp App (AT) (CH) P Laxman Kumar & Mr. P Anil Mukherji Ms. Vinithra Srinivasan




47. | Comp App (AT) (CH) Late Hemalatha K Ms. Priyadarshini Mr. L Narasimha
(Ins) No. 107/2022 Reddy, Proprietor of Natarajan Varman

Sarath Fuels

Vs

KPN Travels India Ltd.

48. | Comp App (AT) (CH) IDBI Trusteeship Mr. Edward James Mr. Perikal K Arjun
(Ins) No. 285/2022 Services Limited
Vs

Ozone Urbana Infra
Developers Pvt Ltd

49. | Comp App (AT) (CH) Renuka Devi Mr. TK Bhaskar Ms. J Parimalam R2 R3
(Ins) No. 363/2022 Rangaswamy, RP of Mr. Mayan H Jain
Regen Infrastructure
and Services Pvt Ltd.

Vs
Regen O&M Services
Ltd & 3 Ors
50. | Comp App (AT) (CH) Naveen Kumar Mr. Y Suryanarayana Mr. R Imayavaramban
(Ins) No. 395/2022 Moparthy, Member of R1
For Stay the Suspended Board Ms. MS Mano Ranjani
IA No. 943/2022 Fastlane Information R2
To Adv. Hg. Technologies Pvt Ltd
IA No. 1100/2022 Vs
Ingram Micro India Pvt.
Ltd. & Anr.
51. | Comp App (AT) (CH) Radiant Corporation Mr. Ch. Siddhartha Ms. JVL Bharati- R1
(Ins) No. 01/2024 Pvt Ltd, Rep by its Sarma Mr. Manjeet Bucha, CS
For Stay Authorized Rep KVV R2
IA No. 3/2024 Janardhana Rao
For Exemption Vs
IA No. 4/2024 Gullapalli Kishore
To Adv. Hg. Babu, Chairperson of
IA No. 963/2024 the Monitoring

Committee of Jeevan
Polymers Pvt Ltd & Anr

52. | Comp App (AT) (CH) Phoenix ARC Pvt Ltd Mr. Suresh Dutt Mr. Akhil Suresh- R1
(Ins) No. 179/2024 Vs Dobhal Mr. Avinash Krishnan
For Exemption Jossy Stephen Kattur, Ms. Abitha Banu Ravi- R3
IA No. 488/2024 RP of Kerala Chamber
For Stay of Commerce &
IA No. 489/2024 Industry & 2 Ors
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